
 
 
 

                       Central Administrative Tribunal 
               Principal Bench 

 
              O.A. No. 1139/2017 

 
                                       New Delhi this the 20th day of September,  2017  
 
Hon’ble  Sh. Shekhar Agarwal,  Member (A) 
Hon’ble  Sh. Raj Vir Sharma,  Member (J) 

 
1. Pradeep Saini 

Age 28 
S/o Sh. Jaichand Saini 
R/o Village –Kabirpur 
P.O. E.C.E. Factory 
Distt. Sonipat -131001 
Haryana 
Roll No. 2201036440 

 
2. Narender Yadav 

Age 27 
S/o Sh. Karan Singh 
R/o VPO Jamalpur 
The Bawani Khera 
 Bhiwani-127035 
Haryana 
Roll No. 2201114709 

 
3. Kapil  
 Age 27 

S/o Sh. Ashok Kumar 
R/o Vill-Malarabass 
Post-Lawan 
Tehsil-Mahendergarh 
Mahendergarh-123029 
Haryana 
Roll No. 2201048317 

 
4. Manoj 
 Age 24 

S/o Sh. Balbir Singh 
R/o F 31 3rd Floor 
Gandhi Vihar Delhi 
Near Mukherjee Nagar 
North Delhi-110009 
Delhi 
Roll No. 2201075239 

 
5. Ravinder Kumar 
 Age 27 

S/o Sh. Dhiraj Singh 
R/o RZ-1120/AI, Street No. 10 
Sadh Nagar, Palam Colony, 
New Delhi-110045 
Roll No. 2201003175 
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6. Pawan Meel 

Age 27 
S/o Shri Ram Meel 
R/o Village Meel Nagar 
Post Pabana, The. Nawalgarh 
Jhunjhunu-333705 
Rajasthan 
Roll No. 2405027861 

 
7. Deepak Phalswal 

Age 24 
S/o Sh. Vijay Singh 
R/o VPO Rawata 
South West Delhi 
PIN-110073 

 Roll No. 2201068797 
 
8. Vipin Kumar 

Age 24 
S/o Sh. Suresh Kumar 
R/o House No. 797/11 Gali No.3 
Vivekanand Nagar 
Bahadurgarh 
Jhajjar-124507 
Haryana 
Roll No. 2201091610 

 
9. Pushpender 

Age 24 
S/o Sh. Pradeep Kumar 
R/o VPO Nangli Godha 
The. Rewari, Rewari 
Haryana-123401 
Roll No. 2201018277 

‘ 
10. Nirmal 

Age 24 
Sh. BIrender Singh 
R/ o Vill. Said Alipur 
Post Nangal Dagu 
The. Nangal Choudhary 
Mohindergarh 
Haryana-123023 
Roll No. 2201085662 

 
11. Pardeep Verma 

Age 24 
S/ o Sh. Tara Chand Verma 
R/o Home No. 976/11 
Ashri Gate Bajran Mohalla 
Near S D SR. SEC. SCHOOL 
Jind, Haryana-126102 
Roll No. 2201066236 
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12. Sandeep Kumar 
 Age 25 

S/o Sh. Chet Ram 
R/o VPO Bagthala 
THE. Bawal 
Rewari 
Haryana-123501 
Roll No. 2201028066 

 
13. Rahul Kumar 
 Age27 
 S/o Sh. Inder Singh 
 R/o Vill. Mukimpur 
 PO Deepalpur 
 Sonipat 

Haryana-131021 
Roll No. 2201107410 

 
14. Surendra Kumar Yadav 
 Age 26 

S/o Pyare Lal Yadav 
Village-Bhatewara 
PO. Karanjakala 
Jaunpur 
Uttar Pradesh-222001 
Roll No. 3003016401 

 
15. Nitin Kumar 
 Age 24 
 S/o Ramesh Chander 
 Village Chhadia 
 PO Chulkana 
 Tehsil Samalkha 
 District Panipat 
 Haryana 132101 
 Roll No. 1601001260 
 
16. Amit Sahu 
 Age 25 
 S/o Ramesh Chandra Sahu 
 R/o 961EEWS Sector II 
 Awas vikas Colony 

Sikandra 
Agra 
Uttar Pradesh-282007 
Roll No. 2201098577 

 
17. Vinit Jangira 
 Age 24 
 S/o Sh. Vinod Kumar 
 R/o Mohalla Bhuriwal 
 Near Ice Factory 
 11 Hatta Bazar 
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 Mohindergarh 
 Haryana-123029 
 Roll No. 1601020919 
 
18. Sundari Yogi 
 Age 26 years 
 Ramniwas Yogi 
 Village Post Kamalpura 
 Bharatpur 
 Rajasthan-321407 
 Roll No. 2201108240 
  
19. Kishan Verma 
 Age 25 yrs. 

S/o Om Prakash Verma 
Behind Govt. Hospital 
Near Panda Ki Bagichi 
Ward No.19 Laxmangarh 
Sikar 
Rajasthan -332311 
Roll No. 2405003795 

 
20. Manish Kumar 

Age 22 yrs. 
Gajraj Singh 
Vill Bargaon 
PO Barkoda 
The Narnaul 
Mahender Garh 
Haryana -123001 
Roll No. 2201057990 

 
21. Bhupender 

Age 26 yrs. 
S/o Sh. Beepal Singh 
Village Behrampura 
P.O. Bapoli 
Tehsil Bapoli 
Panipat 
Haryana-132103 
Roll No. 1601012217                                                                      … Applicants  
 
All applicants applied for post of SI in Delhi 
Police, CAPFs and ASI in CISF  

  
 (By Advocate: Mr. Amit Yadav with Mr. Ravinder Kumar ) 
 

Vs. 
 
1. Staff Selection Commission 

Through its Regional Director 
(North Region) 
CGO Complex, Lodhi Road, 
New Delhi -110003. 
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2. Ministry of Personnel, Public 

Grievances and Pension 
Through its Secretary 
North Block, New Delhi.                                                       ….Respondents 

 
(By Advocate: Sh. K M Singh) 

 
 

ORDER (ORAL) 
 

Mr. Shekhar Agarwal,  Member (A) 
   
 Today when this matter was taken up, learned counsel for the respondents 

Sh. K M Singh, on instructions has submitted that the claim of the applicants for 

being treated as OBC candidates has been considered by the respondents and 

the Commission has decided to treat them as OBC candidates.  Their candidature 

shall now be processed in accordance with rules.  In case they are not ineligible 

for any other reason, they shall be offered appointment.   

2. In view of the aforesaid submissions made by the learned counsel for the 

respondent, this OA has become infructuous and is disposed of as such.  

 
  (Raj Vir Sharma)                                       (Shekhar Agarwal)                                                                  
     Member (J)                                             Member (A) 
 
  
/sarita/ 
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